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Title: Regarding derogatory remarks made by a Member during a public rally in Kolkata.
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HON. SPEAKER: No clarification.
...(Interruptions)
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fos actamor gemor sicft Sft & ary 3 Rrar s o smur a1 gRier fsen arm, @ar sen --- "In 2019 people would slap Modi and send him to a jail in Gandhi Nagar,
from where he would never be able to come out".....(Interruptions) s sisftz amaen &) was So1 o1 Yot Jicf} afiz seron elepfEr yeror aicfl, g3 Sor sz Rder 3
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St fapairer @l ofrRI &2, 331 391 Jodiol vap siGel Yurewicfl & »u & @ri fven, If Lal Bahadur Shastri was alive, and knew he had a grandson like him, then,
he would have never married. This man has never participated in any political movement, and has come this far, ridinga€;.. I am not here to score
political points against anybody or trying to corner any particular party. It would be better in the interest of that Party, and that hon. Member to rise,
and express unconditional apology so that the image and prestige of the House will go up. #gr icflar ané anr 32 &, g wea B, AeA e, yram
elrar 3ft2 gaera wider a5adh sl @) arge asdell A8 g el 3, § 3 ADAI &, Mo A asdl § @5 a8 e Aex Nz s eer ol Dl s o1 gellel @ 33 &, 3iuei
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arer sft zyor &t smeSY, dorer 3 ve wwar & We always used to respect all the traditions and culture of Bengal, which are very great. Keeping that in mind, I
would appeal to the Member, Shri Kalyan Banerjee to understand the sentiments of the people and also the House, and please express regrets so
that we can leave this matter, and move forward.
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HON. SPEAKER: What statement?

PROF. SAUGATA ROY (DUM DUM): I am referring to the statement made by the Parliamentary Affairs Minister. ...( Interryptions) Please Madam,
give me two minutes. He mentioned the Member by name.

HON. SPEAKER: No, he has not mentioned the Member by name.
...(Interruptions)

PROF. SAUGATA ROY : Shri Venkaiah Naidu mentioned the name of Shri Kalyan Banerjee. He has mentioned Shri Kalyan Banerjee's name. It is the



custom of this House that if you want to make any allegation against the Member, then you have to give the Member previous notice. This House
has been exercised over the comments made by the Sadhvi Niranjan Jyoti.. ...(Interruptions) We have resolved that problem. ...( Interruptions) He
has not given any notice to Shri Kalyan Banerjee and above a statement,
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SHRI M. VENKAIAH NAIDU: Madam Speaker, hon. Saugat Royji has taken objection and quoted Kaul & Shakdhar's Practice and Procedure Book for
my taking the name of the Member If he wants to proceed in that manner, I will definitely give notice or our Members will give notice.
...(Interruptions) Madam, I agree with the suggestion of Saugat Royji. Our Members will give notice and we will proceed further.
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PROF. SAUGATA ROY : After the Speaker has spoken, why did you speak?...(Interruptions)
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HON. SPEAKER: The House stands adjourned to meet again at 2.00 p.m.
12.58 hrs



The Lok Sabha then adjourned till Fourteen of the Clock.

The Lok Sabha re-assembled at Three Minutes past Fourteen of the Clock.

(Hon. Deputy Speaker in the Chair)



